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against the move of shifting the ad­
ministrative office; and

(d) if so, what action has been 
taken on that?

THE MINISTER OF HOME AFFAIRS 
(SHRI CHARAN SINGH): va) and (b). 
A proposal to shift Lakshadweep 
Branch Secretariat from Calicut to 
Cochin on certain grounds has been 
received from the Administrator, Lak­
shadweep and is unier consideration 
of the Government. The main ground 
pressed for consideration by the ad­
ministrator, Lakshadweep in this re­
gard is that the office will serve its 
purposes better at Cochin because 
there now exists an all-weather com­
munication to Lakshadweep from 
Cochin and the bulk of trade and pas­
senger traffic of Lakshadweep with the 
mainland is through the port of Cochin 
rather than Calicut which is only a 
fair v-eather port. The Administrator 
has stressed that there was, no coubt, 
some justification to have this office m 
Calicut immediately after the shifting 
of the main Secretariat from Calicut 
to Kavaratti in vie\ ' of certain tradi­
tional trade links with Calicut but tiie 
need and justification no longer exists 
as these links have grown very weak.

(c) Government have received a 
number of representations mostly from 
the employees opposing the shift.

(d) The decision on the proposal has 
been deferred pending detailed consi­
deration of various aspects of the 
matter.

Shortage of electricity in North 
Bengal

2117. SHRI K. N. DASGUPTA: Will 
the Minister of ENERGY be plleased 
to state :

(a) whether there is acute shortage 
of pow ^ in North Bengal as the 
available resources are not adequate 
to meet ev*en the present demand 
resulting in load shedding everyday 
throughout the year;

(b) whether inter-State line bet­
ween North Bengal and Assam com­
pleted more than 5 years back is lying 
idle since its completion and there is 
no possibility of getting power through 
that line in the near future;

(c) whether North Bengal is get­
ting power through the inter-State 
line between North Bengal and Bihar 
to the tune of 5 MW only when the 
receiving arrangement at Siliguri is 
for 20 MW and this meagre supply is 
also erratic specially during peak load 
hours almost daily; and

(d) total amount sPent for construc­
tion of these two inter-Stat^ lines?

THE MINISTER OF ENERGY (SHRI 
P. RAMACHANDRAN): (a> The pre­
sent availability of power in North 
Bengal just balances the load denirind 
in that area. However, on days when 
there is shortfall in generation, load 
shedding is resorted to during peak 
load hours.

(b) Inter-State transmission line bet­
ween North Bengal and Assam was 
completed recently. Negotiations are 
in progress with Assam and Megha­
laya for exchange of pov.er through 
the line.

(c) As per present understanding, 
Bihar State Electricity Board is to sup­
ply 10 MW power at Dalkhola Siib- 
Station. This supply is limited to 
3— 5 MW during peak load hours.

(d) Total amount spent over the 
two interJState transmission Hnes is 
Rs. 290.46 lakhs.
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^lanufacture of Cars in collaboration 
of Mercedes B«nz

2119. SHRI P. K. DEO; Will the 
Minister of INDUSTRY be pleased to 
state: a

(a) whether the Tatas had applied 
in the past for manufacture of cars 
in collaboration with Mercedes Benz; 
and

(b) if so, whether Government are 
considering to issue licence to them to 
manufacture small diesel cars in viaw 
of scarcity of petrol?

THE MINISTER OF INDUSTRY 
(SHRJ BRIJ LAL VERMA): (a) No 
such application was received in the 
Ministry of Industry.

(b) .He does not arise.

Tjpewritiiiv tests for L.D.Cp.

2120. SHRIMATI PARVATHl 
HOME AFFAIRS be pleased to state:

(a) whether Government have issu­
ed orders asking about 1000 LDCs 
now working in varioug ministries to 
go btecaxise they failed to pass the 
typewriting examination;

(b) if so, the facts thereof; and

(c) whether this step is in line with 
Government’s “austerity and economy 
plan"?

THE MINISTER OF HOME AFFAIRs 
(SHRI CHARAN SINGH); (a) and (b). 
Notices have been served on about 600 
LDCs recruited on the basis of exami­
nations held from 1964 to 1973, wno 
have failed to pass the prescribed typ-' 
ing test, to the effect that their servi­
ces will stand terminated if they do 
not pass the prescribed test by 30th 
Jun:;, 1977. Keeping in view the exi­
gencies of the situation, it has, how­
ever, been decided to grant a final 
extension of one year to the LDCs 
who have not passed the test so far. 
This period will not be extended.

(c) The steps taken have no corre- 
tionship with the Government’s auste­
rity and economy plan.
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